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         NATIONAL SONG-VANDE MATARAM 

1.  2.05 P.M. Obituary Reference: 

The House paid homage and observed two minute silence on the sad 

demise of Shri Charti Lal Goel, former Speaker (1993-98). 

2.  2.09 P.M. Congratulatory Reference on Rio Olympics 2016: 
The Chair congratulated PV Sindhu, Sakshi Malik, Dipa Karmakar and 
other Olympians on their stellar performance in the Rio Olympics 2016 
and also the Organisers of the Rio Olympics. 

3.  2.13 P.M. Question Hour: Starred questions no. 01 to 04 & 06 to 08 were asked 
and replied to. Replies to starred questions no. 05, 09 to 20 & un-
starred questions no. 01 to 18 were placed on the table. 

4.  3.10 P.M. Papers laid on the Table: 
 
1. Shri Manish Sisodia, Hon’ble Deputy Chief Minister laid copies of   

the following on the Table of the House: 
1. Annual Audit Reports (CAG) for the years 2007-08 & 2008-09 and 

Statements of Accounts in r/o Netaji Subhas Institute of 
Technology (NSIT) (English & Hindi Version). 

2. Annual report of Geospatial Delhi Limited for the year 2014-15 
(English & Hindi Version). 

3. Annual Report of 2011-12, 2012-13 & 2013-14 in r/o The Bharat 
Ratna Dr. B.R. Ambedkar University, Delhi (English & Hindi 
Version). 

2. Shri Satyendar Jain, Hon’ble Minister of Power laid copies of the 
following on the Table of the House: 
1. Delhi Electricity Regulatory Commission (Delhi Electricity Supply 

Code and Performance Standards) (Third Amendment) 
Regulations, 2016 (English & Hindi Version). 

2. Delhi Electricity Regulatory Commission (Delhi Electricity Supply 
Code and Performance Standards) (Fourth Amendment) 
Regulations, 2016 (English & Hindi Version). 

5.  3.11 P.M. Calling Attention (Rule 54): 
Shri Somnath Bharti, Hon’ble Member called the attention of the 
House towards the issue of problems arising out of use of Chinese 
Manjha.  
The following Members participated in the discussion: 
1. Shri Vijender Gupta, Hon’ble Leader of Opposition 
2. Shri Som Dutt 
3. Shri Jaranail Singh (Rajouri Garden) 
4. Shri Nitin Tyagi 
5. Shri Mohinder Goyal 
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister replied to the 
discussion. 
 

6.  3.39 P.M. Special Mention (Rule-280):  
The following Members raised matters under Rule-280 with the 
permission of the Chair: 



1. Sh. Som Dutt 
2. Sh. Vijender Gupta (Minister of Labour intervend) 
3. Sh. Akhilesh Pati Tripathi 
4. Sh. Jagdish Pradhan 
5. Sh. Shri Dutt Sharma 
6. Sh. Jarnail Singh (Tilak Nagar) 
7. Sh. Naresh Balyan 

The Chair directed that the  matters to be raised by the following 
Members under Rule 280 be treated as read: 

8. Sh. Ajay Dutt 
9. Ms. Bhavna Gaur 
10. Sh. Jagdeep Singh 

7.  4.00 P.M. The Chair adjourned the House for Tea break. 

8.  4.34 P.M. The House reassembled. 
Hon’ble Speaker in-Chair. 

9.  4.35 P.M. Introduction of Bills : 
Shri Manish Sisodia, Hon’ble Deputy Chief Minister introduced the 
following bills with the leave of the House:- 
1. “The Delhi Tax on Luxuries (Amendment) Bill, 2016 (Bill No.4 of 

2016)”. 
2. “The Bharat Ratna Dr. B.R. Ambedkar Vishwavidyalaya (Amendment) 

Bill, 2016 (Bill No.5 of 2016)”. 

10.  4.37 P.M. Short Duration Discussion (Rule-55) : 
Ms. Bhavna Gaur initiated discussion on the situation arising out of the 
judgment delivered by the Hon’ble High Court of Delhi on 04th August, 
2016 in the matters related to Governance of Delhi. 
 
The following Members participated in the debate: 

2.  Sh. Nitin Tyagi 

3.  Sh. Rajendra Pal Gautam 
4.  Sh. Saurabh Bhardwaj 
5.  Sh. Madan Lal 
6.  Sh. Somnath Bharti 
7.  Ms.Alka Lamba 
8.  Sh. Vijender Gupta, Hon’ble Leader of Opposition 
 
(6.01 P.M. :  The Chair extended the duration of the sitting by half an 
hour.) 
Shri Manish Sisodia, Hon’ble Deputy Chief Minister replied to the 
discussion.  

11.  6.37 P.M. The Chair adjourned the House upto 2.00 PM on Tuesday, 23 

August 2016. 
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